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[Secretary General] 
Sabha with the request that the concur-
rence of Rajya Sabha in the said amend-
ments be communicated to Lok Sabha." 

(II) 

"I am directed to inform Rajya Sabha 
that the Navy (Amendment) Bill, 1973, 
which was passed by Rajya Sabha at its 
sitting held on the 22nd November, 1973, 
has been passed by Lok Sabha at its 
sitting held on the 12th November, 1974, 
with the following amendments:— 

Enacting Formula 

1. Page 1, line 1, for "Twenty- 
fourth" substitute "Twenty-fifth". 

Clause 1 

2. Page 1, line 3, for "1973" substi 
tute "1974". 

2. I am, therefore, to return herewith 
the said Bill in accordance with the 
provisions of rule 121 of the Rules of 
Procedure and Conduct of Business in 
I.ok Sabha with the request that the 
concurrence of Rajya Sabha in the said 
amendments be communicated to Lok 
Sabha." 

Sir, I lay a copy of each of the Bills on 
the Table. 

CALLING ATTENTION TO A MATIER 
OF URGENT PUBLIC IMPORTANCE— 

CONTD. 

Reported Entry of U.S. Naval Task Force 
in the Indian Ocean 

SHRI SHYAMLAL GUPTA (Bihar): Sir, I 
call the attention of the Minister of External 
Affairs to the reported entry of the U.S. Naval 
Task Force into the Indian Ocean and 
Government's I reaction thereto. 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI Y. B. CHAVAN) : Sir, On 
November 10, 1974 a task fore-: of U.S. 7th 
Fleet consisting, according to our information, 
of an aircraft carrier the "USS Constellation", 
three destroyers, and one fast combat supply 
ship, entered the Indian Ocean. The exact 
duration of the task force's stay is not known 
though from some remarks of an official U.S. 
Go/ern-ment's spokesman it appears that it 
w'll be an extensive visit. 

The House will recall that the U.S. 7th Fleet 
last appeared in the Indian Ocean on June 29, 
1974 and remained there till the 30th of 
August; and also that the U.S. aircraft carrier, 
the "Kitty Hawk", was deployed there from 
March 11 to April 21, 1974. Government 
reiterates their deep concern and misgivings at 
these developments which are inconsistent 
with U.N. resolutions declaring the Indian 
Ocean as a Zone of Peace. 

Recently the U.N. 15-Member Ad hoc 
Committee on the Indian Ocean, of which 
India is a Member, has recommended to the 
General Assembly to call on the Great Powers 
to refrain from increasing and strengthening 
their military presence in the Indian Ocean 
region as an essential first step towards the 
relaxation of tension and the promotion of 
peace and security in the area. A further 
proposal was made unanimously by the Ad 
hoc Committee to convene a U.N. sponsored 
Conference on the Indian Ocean. 

At this stage I should like to assure the 
House that Government will continue their 
efforts to mobilise international opinion and 
with other States of the region, take all 
possible measures to achieve our objective of 
creating the Indian Ocean as an area of peace 
and tranquility. 

SHRI SHYAMLAL GUPTA : Sir. the 
United States has acquired Diego Garcia from 
Britain and is expanding its military base 
there. Russia and China are also on the run to 
have access to the Ocean and have supremacy 
there. India should guard itself against the 
designs of all these Super 
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Powers. Russia, under the pretext OL Asian 
Security, is against whom ? India should not 
be a party to the so-called Asian Security 
trap. Yesterday the External Affairs Minister 
has said that the time for passing resolutions 
had passed. What does this mean? What 
does the Indian Government intend to do? In 
view of the statement of our Minister, what 
action will the Indian Government take ? 

SHRI Y. B. CHAVAN : I think in my 
statement itself I made it very clear as to 
how we look at the problem. We do not look 
at the problem as the problem of one Power 
or the other. Now it is a problem of creating 
an international opinion over this matter, 
particularly giving importance to the forum 
of U.N. It is only by this method and this 
approach .   .  . 

SHRI BHUPESH GUPTA (West Bengal) 
: It is a problem of compelling the Western 
Powers to comply with the U.N. resolution. 

SHRI Y. B. CHAVAN : That is right; that 
is what I mean. This is the only way we can 
do it. It is not a question of India versus one 
Power or another Power; tt is not a question 
of takjng sides with one Power or the other. 
We have to look at it from the different 
approaches and I think you will appreciate 
Governmenfs particular approach in this 
matter. 

SHRI  HARSH     DEO     MALAVIYA 
(Uttar Pradesh) : Sir, as our hon. Minister has 
pointed out, this aircraft carrier 
"Constellation" which passed through the 
Malacca Straits on November 8th, com-
manded by Rear Admiral D.C. Dav's, is of 
84,000-ton displacement and it was 
accompanied by three destroyers—"Cam-
den", "Ochrane" and "Berkegy"— and the 
escort ship "Stein". The strike aircraft carrier 
"Kitty Hawk" has a 76,700-ton displacement. 
These are some of the biggest aircraft carriers 
with 90 aircraft and 5,000 men. It passed 
through the Indian Ocean and it was 
supported by three torpedo boat destroyers 
and a tanker. When this unit quit the Indian 
Ocean, the missile-carrying  cruiser     
"Chicago",  two  torpedo 

boat destroyers and some escorting    ships 
again passed through the Indian Ocean. 

The U.S. task force is to join he warships 
of two other Western navies in the Indian 
Ocean—the British and the French and naval 
movements are under way on the east coast 
of Africa. Forty-seven American worships 
have visited Indian Ocean between 
November, 1973 and August, 1974 and this 
represents almost an eight-fold increase over 
the six warships during the same period in 
the previous year. 

This, I would like to submit, has to be 
viewed in he following background. The 
Indian Ocean has already a whole chain of 
bases belonging to U.S., Britain and other 
NATO Powers. This chain of bases begins 
with U.S. military installations on the western 
coast of Australia and ends with the 
Simonstown British base in South Africa. Its 
inter-median links are situated in the Cocos 
Islands, the Chagos Archipelago, Maldive 
and Sychelles Islands and Bahrein, Ihen in 
Ethiopia, in Madagascar, etc. 

THE VICE-CHAIRMAN   (SHRI V.   B. 
RAJU)   :  Please ask clarifications. 

SHRI HARSH DEO MALAVIYA : We 
already know of Diego Garcia and in this 
background I would like to point out that the 
U.S top navy Admiral Elmo Zummawalt 
referring to the building of the U.S. base in 
Diego Garcia and the U.S. presence in the 
Indian Ocean told the U.S. Congressional 
Commitee on March 21, 1974—I quote—that 
"these are to provide the ability to influence 
events in that area. The capability to deploy 
our military power in the region is an 
essential element of such influence." The 
objective is made clear. Apart from the 
notorious Guam doctrine of the unlamented 
ex-President Nixon, President Ford has also 
blatently declared referring to the CIA 
activities and other U.S. developments that 
all this is done in the interest of the U.S. 
naval security and to intervene in situations 
in other countries    when it may be 
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going against the U.S. interests. So, it is a 
blatant declaration by a Head of the State. 

THE VrCE-CHAlRMAN (SHRI V. B. 
RAJU) : I don't want to interrupt you but 
you are not asking questions, you are just 
giving an explanation. 

SHRI HARSH DEO MALAVIYA : lust 
allow me two minutes because this is an 
important question threatening us all. 

This U.S. presence in the Indian Ocean is 
sometimes sought to be explained by hon. 
Members on this side and on the other side. 
It was alleged by a high U.S. official thai the 
U.S.S.R. has bases in Iraq, Iran Yemen and 
Somalia but this was denied. Presence of the 
U.S.S.R. ships in the Indian Ocean on 'our 
side cannot be made an argument because 
they have no bases here, they only pass 
through this route, this is the route from 
Vladivostok to Leningrad. 

So, it is quite obvious that the situation is 
fairly serious and the despatch oft the U.S. 
warships is a deliberate move. In spite of 
protests from various quarters, in spite of the 
opinions frequently expressed by our 
Government and our Prime Minister, it is a 
deliberate move. In this background, 1 
would1 like to know from the hon. Minister 
whether this question of U.S. naval presence 
in the Indian Ocean was raised with Mr. 
Henry Kissinger when he visited India 
recently and if so, what was his reply? We 
would like to know this because we want to 
improve our relations with the U.S.A. And 
personally. Sir. with due apologies, I must 
say I wan't believe Mr. Kissinger: I won't 
believe him because he was the Chairman ot 
the 40-man Committee which killed 
Allende. which he denied. So. we would like 
to know what was his reply? 

Then, Sir. Mr. Seymour Weiss, Director 
of the U.S. Bureau of Politico-Military 
Affairs said recently that even if the USSR 
presence was not there, the U.S. would   go   
ahead   with   its   bases   in   the 

Indian Ocean because of important political 
and military needs of the U.S. national 
interest. He reminded that the U.S. oil 
industry has investments totalling about 3,500 
million dollars. The USA meets 85 per cent of 
its natural rubber requirements, 80 per cent of 
its tin requirements from this area. According 
to one estimate, the direct U.S. investments in 
these countries amounted to 10,000 million 
dollars. Concentrated in the Indian Ocean 
bases are 60 per cent of capitalist world's 
known resources of uranium, 40 per cent of 
gold-, cent per cent jute  . 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU)  : Now, please wind up. 

SHRI HARSH DEO MALAVIYA : 
History shows that soldiers have always 
welcomed investments in any part of the 
world and 3 billion dollars have been sent to 
the Shah of Iran and the Shah of Iran has 
declared that he wants to make Iran a super 
power. Now the Shah of Iran visited our 
country and we were very happy to hear when 
he said that he would cooperate with India in 
making the Indian Ocean a zone of peace. I 
would like to know from the hon. Minister 
whether any positive move has been made in 
this direction or any positive decisions have 
been arrived at to seek the Shah's cooperation 
in making the Indian Ocean a zone of peace. 

Now a few points about China. The 
Newsweek has reported that the Diego Garcia 
and the U.S. Naval presence in Indian Ocean 
has China's tacit approval. It is reported by the 
Newsweek, an important journal of the 
U.S.A., and we know that China is desperately 
hunting for uranium. China and India are the 
members of the U.N. Ad-hoc Committee to 
which the hon. Minister, made a reference 
yesterday and said that this Committee has 
made a certain move. 

If China is really serious about making the 
Indian Ocean a zone of peace, may I please 
ask the hon. Minister whether he would think 
it advisable, in spite of our present strained 
relations with our neighbour, to take up this 
question with them so 



 

as to arrive at some common understanding 
to make it a zone of peace? 

Then, Sir, in a seminar in Delhi in Feb-
ruary this year, the former Chief ot Naval 
Staff, Admiral Nanda and Admiial A. K. 
Chatterjee, saw the danger of a war in the 
Indian Ocean. This danger of war has also 
been voiced by the well-known and famous 
Far Eastern Economic Review of Hong 
Kong which says that the Indian Ocean will 
be the next battle field. The Admirals said 
that India should build up its maritime 
strength. Admiral Kohli also has told us that 
India needs a three-dimensional expansion 
of the Indian Navy. We must have our 
destroyers and we must have our anti-
submarine frigates, etc. So, I would like to 
know what steps are being taken to 
strengthen our maritime force. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU)  : That  will  do. 

SHRI  HARSH  DEO  MALAVIYA   :   I 
am   finishing.   Please   have  patience. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : There are many others to put 
questions. 

SHRI HARSH DEO MALAVIYA: One 
last point I would like to raise. It would be 
very difficult for us to trust the words of the 
U.S.A. An international conference on the 
Indian Ocean began in New Delhi yesterday 
and it was addressed by our esteemed 
Minister of External Affairs. I was in that 
conference and I know how warmly his 
speech was welcomed by all the delegates of 
about thirty countries. Now, I would like to 
know whether you would consider entering 
into some kind of naval defence agreement, I 
do not know exactly what—with your 
neighbouring countries, especially with 
Ceylon because Ceylon is vitally concerned. 
Ceylon *ook the initiative. And will you 
consider entering into some kind of 
arrangement with Ceylon for naval defence? 
These are some of my questions. 

SHRI N. G. GORAY : Has Ceylon a 
navy? 

SHRI HARSH DEO MALAVIYA: Sri 
Lanka.  I stand corrected. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : You have put five questions Thank  
you. 

SHRI Y. B. CHAVAN : As far as in-
formation is concerned, I must say the lion. 
Member has more information about the 
history of it than I can give. He has raised 
some five specific questions to which I will 
give very brief answers. In the course of my 
talks with Dr. Kissinger, we did discuss and 
raise the question of the base at Diego Garcia. 
We pointed out to him that on this question 
the Government of India's point of view is 
very clear, categorical and against having 
such a base in the Indian Ocean. It is not only 
the Government of India, but the entire people 
of India are united on this particular question. 
He naturally heard it. He made it cleat later 
they have different views on this matter. 

SHRI BHUPESH GUPTA : But did he tell 
you this? When you were discussing this 
matter, we were told through the press, that 
you did not see eye to eye. How can you? But 
did he tell you ihat America was 
contemplating sending a big' ger task force to 
the Indian Ocean almost immediately on the 
heels of Dr. Kissinger's visit? 

SHRI Y. B. CHAVAN : No. He did not 
tell me and I did not ask him. 

SHRI BHUPESH GUPTA : Why should   
you   ask? 

SHRI Y. B. CHAVAN : I did not ask him 
and he did not tell me. 

(Interruptions) 

SHRI   BHUPESH    GUPTA     :   It  was 
double   talk.   Dr.   Kissinger      indulged   in 
double talk. 

SHRI Y. B. CHAVAN : As far as our 
position  is  concerned,    we  explained  our 
| stand to    the United    States Government 
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is to watch what happens actually. (Inter. 
ruptions) Well, I think he gave the views of 
CIA, etc. I do not think how this comes within 
the peace concept in the Indian Ocean. It is 
only a question of building up our own 
national security in a proper way, and that 
thing is taken care of  in  the Defence  
Ministry. 

As far as Sri Lanka is concerned, he is 
trying again to think about some sort of 
military alliance. I do not think we stanil for 
that. 

SHRI S. G. SARDESAI (Maharashtra": 
These things have to be judged not just by the 
declarations but by their actual concrete and 
practical policies. That is a very correct 
position to take. Now, with regard to this entire 
question of making the Indian Ocean a zone of 
peace, apart from the various declarations 
which have been made by the big powers and 
the super powers—they have a long experience 
and practice also to which the Minister just 
now referred, specifically with regard to this 
whole question of naval base and these things 
in the Indian Ocean, as the preceding speaker, 
Shri Harsh Deo Malaviya pointed out, even 
before the Congressional Committee of the 
United States, an important representative of 
the US Armed Forces says that USSR or no 
USSR, we are going to have a base. It is a clear 
declaration. He did not mince words at all. 

So far as the attitude of the USSR is 
concerned, I should like to bring to the 
attention of the hon. Minister the fact that in a 
joint statement signed by the Government of 
India and the Soviet Union, by our Prime 
Minister and Mr. Brezhnev, it is categorically 
stated that both India and the USSR will 
cooperate among themselves and with other 
countries concerned for the purpose of making 
the Indian Ocean a zone of peace; it is an 
official statement. Now, here is a Government 
which openly states that it will go ahead with 
the base, no matter whether the USSR is or is 
not there. And here is another Government 
which gives you a common commitment that it 
will try to make it a 

[Shri Y. B. Chavan.] 

and they know our point of view very cate-
gorically. 1 think not only the United States of 
America but practically the whole world 
knows India's position in this matter. Now, he 
asked me about what happened about Iran and 
he himself said that the Shah of Iran in his 
discussions with the Prime Minister welcomed 
this idea and concept of the Indian Ocean as a 
zone of peace. I should say this is a very 
positive improvement. In this whole process 
the way to approach this problem is we have to 
build up public opinion and create an 
international consensus for it because it is only 
under pressure of this opinion that this can be 
achieved. 

SHRI HARSH DEO MALAVIYA : But, 
Sir, how to reconcile between these views? 

SHRI Y. B. CHAVAN  :  You are getting into 
difficulties by     merely ideologically arguing 
yourself. Whatever his other ambitions are, the 
fact is, he has this ambition; his is a sovereign 
country; he has rich resources with him. Even 
then, if he agrees  with  this  concept,  let us 
welcome it.    Let us be realistic in this matter  It 
is not to be  merely  considered  by     certain 
ideologies in this matter.  We have to be very 
hard-headed  realists  and try to deal with  the 
problems  and  situations  as  they come.   So, 
whatever  his  other  views  and other things are, 
it is certainly a positive thing in our relationship 
with Iran    in the last year that we have widened 
our area of cooperation in the economic field. 
Also he has welcomed this concept. It is some-
thing,     a positive  thing.       {Interruptions) He 
said   what  is  the  Chinese  position   in this 
matter.   Well,   China   has   welcomed this 
idea.  They  certainly  want the  Indian Ocean to 
be a zone of peace. But I hope they mean what 
they say.  I think I will have to say the same 
thing for all the countries in this matter because 
ultimately we will  have to judge     nations  and 
big powers  by  what  they do  rather than  by 
what they say. Naturally, one has to begin with 
saying, by giving expression to views; that  is 
the   beginning,   and   the  next  step 
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zone of peace. It is not a question of words it 
is also a question of practice and experience. 

I go a step further. When Mr. Kissinger 
was here recently, I should like to know 
whether the Minister of External Affairs or 
the Government of India asked him a 
specific question—here is an assurance 
given to us by the USSR that they are 
prepared to sit with us and even with the 
USA because the interested States include 
the USA also, not only the littoral States. 

They have given an assurance that they are 
prepared to sit with all others to see that this 
sea is turned into a zone of peace. Are you 
prepared to co-operate with us and the Soviet 
Union to turn it into a zone of peace ? Did 
you ask him i \ ou should have asked if the 
Soviet Union is prepared to come to some 
sort of agreement what are their terms of 
agreement': You should have asked about the 
conditions on which they are prepared to 
give up their base. They should give us some 
positive reply so that the problem could be 
solved. Were any such questions put before 
the United States representative, or did we 
only repeat our past positions and he repated 
their past positions. They have to be 
categorically asked whether they are 
prepared to sit and discuss. What are their 
terms because the other countries have also 
given their terms ? 

One point in this connection because that 
is really very shocking. Mr. Kissinger said in 
his statement also that the United States will 
not do anything which will encourage an 
arms race in this subcontinent. If you bring 
in new dimensions It will mean direct 
intervention and that raises the question of 
arms. If that comes our defence is involved, 
our security is involved. We may have to 
increase cur arms. And Pakistan will then 
take objection AH sorts of things will 
happen. So the categorical assurance given 
to you i\n> been broken within weeks after 
he cornea ana goes away. 

Lastly, I would like to know one thin« 
because today and yesterday also in his 
speech the Minister of External A(i'.>..rs 
mentioned the question of rivalry. I want 10 
asK a simple question because Mr. Lord 
also said the other day that the Soviet Union 
has got bases in the Littoral States. Three 
countries have been mentioned— Somalia, 
Yemen and Iraq. The representatives ot 
these three countries have categorically 
stated that there is no base. The Soviet 
Union has aslo denied it. I should like to 
remind the Minister of External Affairs that 
at one time the Americans also said that the 
Soviet Union has got a base in India. They 
mentioned India and our former Minister of 
External Affairs protested against it. So here 
is a denial. Where is the question of 
equating it? Where is the rivalry? Theother 
side openly says that the base is there. I 
want to know facts and not a repetition of 
words. I want to know where the rivalry is. 
So broadly these are the three points. Did 
you ask Kissinger about his terms for 
turning the seat into a zone of peace? Then 
we could discuss the matter. On the 
question of rivalry what has the Soviet 
Union got to say?   All these are questions 
of facts. 

So I will end where I began. If the In-
ternal Affairs Minister wants an evidence of 
practice of concrete behaviour, then this 
evidence of practice of concrete behaviour 
has been there for years and years. I will not 
go back to Bangla Desh or Vietnam, when 
they threatened Bangla Desh we had a treaty 
with the Soviet Union which helped up 
undoubtedly to take stronger positions in the 
context of a threatened conflict. I, therefore, 
do not understand the position that you are 
taking. I would surety like this Government 
to take clear decisions for having 
discussions with the United States. We must 
have discussions with them. To put it 
concretely, we want to turn this area into a 
zone of peace. Tell them these are our 
efforts and ask them to tell us what their 
counter-efforts are. 

SHRI Y. B. CHAVAN : Sir, I wouH like 
to make it clear that whenever the word 
"great power rivalry" was used in rny 
speech yesterday, my idea was not to 
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compare the U.S.S.R. with the U.S.A. at all. 
If you go by the experience of the support 
that the U.S.S.R. gave to us in our very 
difficult times it is a good evidence of their 
attitude on this question. So my idea is not to 
compare these things. I am not merely trying 
to look at this question academically. If it is a 
piogramme or if it is a line of action I 
concede the hon'ble Member can convert it 
into reality. But the question is how we 
should proceed in this matter, h is not a 
question of debating this mattei with Mr. 
Kissinger because I am not see tng it as 
rivalry between the two countries in this 
matter. And, therefore, when there was a 
basic disagreement, naturally, the discussion 
never proceeded any further. There was no 
occasion for putting before them the 
U.S.S.R. position; they know  their  position. 

SHRI S. G. SARDESAI: My point is wtiat 
are their conditions for seeing to it that the 
area turns into a zone of peace? 

SHRI Y. B. CHAVAN: This question was  
not discussed. 

SHRI BHUPESH GUPTA: I am very glad 
a conference is being held on Indian Ocean 
which you were good enough to inaugurate. 
It is a good thing. But you mentioned 
"rivalry". I think you better explain it 
because the American base or the American 
naval presence aggressively is not due to any 
rivalry. On the contrary on the imperialists 
have ganged up, with America leading, in 
order to threaten us and other littoral 
countries. They have defied the U. N. 
General Assembly Resolution and have also 
brushed aside the Soviet proposal for turning 
it into a zone ot  peace. 

SHRI Y. B. CHAVAN : I was trying to 
reply to Mr. Sardesai, I do not want to 
convert it into some sort of a conversation 
between me and some Members. The point 
is, it is not a question of what von and I have 
to say. The question is how we 

can take along with us the whole body of 
littoral nations. And there certainly this 
argument of rivalry is used. 

SHRI   BHUPESH   GUPTA:   Wrongly. 

SHRI Y. B. CHAVAN: This argument is 
used there. It is not a question of whether I 
believe in that idea or not. Certainly we 
may have some different experience in this 
matter. Therefore, when we are trying to 
deal with this cause, namely, the conversion 
of Indian Ocean into a peace zone, I think 
we will have to go in a rather methodical 
manner, and the only methodical manner is 
the way I have indicated. 

SHRI BHUPESH GUPTA: On a point of 
order. Excuse me. Mr. Chavan, I nm very 
glad, at least made one point. He said he did 
not equate the Soviet Union and the United 
States of America. I am very glad. But he 
used the word "rivalry '. I agree that some 
people are using that argument. But you 
should not belong to that category, 
especially when your Prime Minister and 
Mr, Brezhnev have signed a joint statement. 

SHRI Y. B. CHAVAN: I do not belong 
to that category. Certainly it is a step 
forward that Brezhnev himself has agreed 
with us and it is recorded in our joint 
communique. It is also a very hopeful factor 
that we like to go ahead. 

SHRI SUBRAMANIAN SWAMY (Uttar 
Pradesh): Sir, first may I with your 
permission congratulate to Mr. Chavan on 
becoming the Minister of External Affair.?. 
Now, Sir, is it not significant that the Indian 
Ocean's importance seems to have changed 
since December 1971? And here i want to 
draw your attention to two facts. In 1971, 
the entry of the U.S. 7th Fleet into the Bay 
of Bengal, T think, introduced the first 
element of tension in tne Indian Ocean. Do 
you consider it so? Secondly, a U.N. 
resolution demanding mat Indian Ocean be 
made a peace zone was first passed in 
December 1971. It was proposed by Sri 
Lanka and passed in December  1971.    
Subsequently many a time 



253 Callitg Attentim [15 NOVEMBER 1974] to a mutter of urgent 254 
public import nee 

this question has come up in different 
forms. I hope the Minister would correct 
me if I am wrong. Is it not a fact that both 
the Soviet Union and the United States 
abstained from voting on all the resolutions 
on Indian Ocean? There was a resolution in 
1971; then there was another resolution in 
1972; there was one more resolution in 
December 1973. Now, Sir, I want to draw 
the attention of the Minister to what the 
USSR said in not voting for the resolution 
recently. This is a letter dated 18th June 
1974 written by the Permanent 
Representative of the USSR to the United 
Nations. I mention this because a reference 
to Mr. Brezhnev was made here. I would 
like the Minister to clarify what the actual 
position is. Here the  Soviet  Union  says: 

"The Soviet Union is prepared to 
participate with all interested 
States, on a basis of equality, in a 
search for a favourable solution  
to  this  problem." 

Nowhere in that line does the Soviet 
Union say that they regard Indian Ocean as 
a  zone of peace. 

This letter was written by the Perma-
nent Representative of the USSR to the 
United Nations Secretary-General... 

SHRI BHUPESH GUPTA : What about 
the joint statement with Brezhnev ? 

SHRI SUBRAMANIAN SWAMY : 
This statement by Brezhnev was in 1973. 
This letter is in 1974. I thought my friends 
here knew that the latest statement is more 
vjlid  .   .   .  (Interruptions.) 

THE VICE-CHAIRMAN (SHRI V. 3. 
RAJU) : Why don't you address the Chair  

THE SUBRAMANIAN SWAMY/ ; J 
am a new Member still. Whenever the word 
USSR is raised, these two people get up as 
if they have taken up some contract for that 
country.. 

SHRI BHUPESH GUPTA : On a pei-
sonal explanation. I have not taken any 
contract   from   anybody.    He   may     
have 

taken somebody's contract. Today's paper 
quoted a report from Moscow in which it was 
said that the Soviet Government is in favour 
of the International conference being held. 

SHRI  SUBRAMANIAN     SWAMY   :   1 
am now addressing the Minister. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : You have invited the trouble. 

SHRI SUBRAMANIAN SWAMY : If you 
are not giving me protection, what can I do ? 

SHRI N. G. GORAY : Sir, will you keep 
this House as a zone of peace ? 

 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : The Chair cannot go on quarrelling 
with every Member. 

 

SHRI RABI RAY : Either he should rise on 
a point of order or he should ask for some 
clarification. 

 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Please go ahead. 

SHRI SUBRAMANIAN SWAMY : t am a 
little confused. Here just now Brezhnev's 
statement was mentioned. But WB know that 
USSR along with USA have consistently 
abstained from voting in the United Nations 
in favour of a resolution calling for the Indian 
Ocean to be a zone c-' peace. I want to read 
out the letter written by their Permanent 
Representative in the  United Nations. 



 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Come to the next point. 

SHRI SUBRAMANIAN SWAMY : it 
says that Soviet ships and vessels have 
never posed any threat to any one in that 
region. In accordance with the existing rules 
of international law and with universally 
recognised international practice, they are 
engaged in training cruises and in the search 
for and recovery of Soviet spacecraft flying 
over Indian Ocean. They were admitting 
their presence. (Time bell rings). Let me say 
what I want to say. The first fact is that after 
the Bangla Desh war, there was a change in 
the balance in this region and this trouble 
has started since then. Does not the Minister 
regard it as a serious matter ? Secondly, 
what steps are you planning to take in view 
of the fact that both the USA and the USSR 
do not plan to leave the Indian Ocean free ? 
Dr. Kissinger's statement in the press said 
that USA wants to intervene in the Indian 
Ocean. But I was shocked to read Mr. 
Popov's statement yesterday, equating USA 
and USSR without understanding the very 
good speech of Shri Chavan. He said that 
Indian Ocean was the shortest route and 
nicest route and therefore would go into it 
(Time bell rings). I won't take a minute 
more than the time taken by Shri Mala-viya. 

DR. VIDYA PRAKASH DUTT : Will 
the hon. Member define "going into" ? 

SHRI SUBRAMANIAN SWAMY : 
Both Mr. Popov's statement and the earlier 
statement of Tass of 25th May, 1974 s;ated 
this, I am reading out. 

"Indian Ocean is the natural and the 
shortest possible way from the Soviet 
western ports to the Soviet Pacific har-
bours in winter." 

So, this is very clear. This is one side. New, 
I come to the other issues. I am only 
dealing with the facts as they are. Now, Sir, 
I want to draw the Minister's attention 

to the UN Report drawn up by experts which 
states something about the number of 
shipdays of the two Navies, the USSR and 
the USA. 'Shipdays' means the number of 
days of stay multiplied by the number of 
ships stationed. Upto 1971, the LSSR Navy's 
shipdays in respect of the Indian Ocean was 
1,400 whereas that of the USA was about 
1,200 and upto 1973 end, the USSR Navy's 
stay was 2,800 ship-days which is more than 
double, two times more than what it was two 
years before, whereas the US Navy's 
presence was for 2,000 days. Here, Sir, I am 
not including the mine-sweeping activities of 
the USSR Navy during this period. Can you 
tell me whether there is anything in this 
which suggests that the USSR's presence and 
the USA's presence are as much in the Indian 
Ocean and they pose equal threats ? 

THE VICE-CHAIRMAN (SHRI V. B 
RAJU) :  I think that is enough. 

SHRI SUBRAMANIAN SWAMY : 
Please give me a few more minutes. 

Sir, I agree that the Diego Garcia base 
provides a threat to the Indian security 
situation. I want to know from the honour-
able Minister whether it is not a fact that the 
UN Report mentions that the USSR also has 
bases in Barbora, in Somalia ana in a few 
other places. In conclusion, J wculd like to 
ask the Minister two more questions. 

Is the Government of India proposing to 
take an integrated view of the Indian Ocean 
or is it going to submit to ihe Pakistani, 
USSR and USA propaganda that the Indian 
Ocean should be divided into and looked at 
in parts like the Pakistani resolution which 
says that the subcontinent should be made a 
peace zone, a nuclear-free zone ? I would 
like to con-rect it with the US view that the 
Indian Ocean is only Indian in name and that 
it has got nothing to do with India and its 
view of West Asia zone, South Asia zone 
and South East Asia zone and so on Does the 
Government of India share this view or does 
it take an integrated view of this situation 
and, if so what is its exact olan ?   I would 
like the honourable Minis- 
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ter to be a little more indulgent and reply to 
my questions. I know he is the External 
Affairs Minister. But since he lias been ihe 
Minister of Defence also, he must be 
knowing and he is also a member of the 
very important policy-makii-g body. the 
Political Affairs Committee of the Cabinet . 
. . 

THE VICE-CHAIRMAN    (SHRI V. B. 
RAJU) : This prefacing is not necessary. 

SHRI SUBRAMANIAN SWAMY : Does 
he propose to bring about a change in the 
core structure in the Navy and would 
recommend having, instead of cruisers and 
aircraft carriers which are only outdated, 
modern submarines and re-connaisance 
units and missile boats which will also help 
you in catching the smugglers ? Does he 
propose doing this ? Does the Government 
of India realise that Diego Garcia was under 
the control of the Government of India in 
1941-42 and because of our carelessness we 
gave it up ? Now, there are many islands 
from which the British are clearing off now. 
The Maldive Islands are there and they have 
bases in some other places also. I want to 
know the Government of India's proposal 
with regard to Maldive Islands. Do you have 
any proposal ? I find that the Government 
does not have a representative in Maldive. 
In fact, Sri Lanka is supposed to serve our 
interests. Therefore, will the Government of 
India have a fresh look at the whole issue 
relating to the Indian Ocean and see that it is 
able to exercise better control now ? 

SHRI Y. B. CHAVAN : Most of the 
questions which have been asked now have 
been answered in one way or the other in 
my previous replies. This is a question 
where presently there is very little scope for 
further questions to be answered. Bui I shall 
answer some of his questions which are 
directly concerned with the Indian Ocean 
concept. 

Firstly,  he  asked whether  the  USSR or 
some other countries abstained. It is a fact 
that  except  China  all  other  have  abstain-
ed  ..  . 73 RSS/74—9 

SHRI      SUBRAMANIAN      SWAMY: 
May I interrur: ? . . . 

SHRI Y. B. CHAVAN : No. You will to 
mate a judgment, seeing the total behaviour 
of a country. Mr. Brezhnov has said that they 
are prepared to sit with the interested 
countries to sort out a solution to :reate the 
Indian Ocean peace zone. This 11 iinly a 
difference, qualitative difference, which we 
cannot forget . . . 

SHRI      SUBRAMANIAN      SWAMY : 
May I just interrupt? . . . 

SHRI Y. B. CHAVAN : I would re quest 
all the Members not to make a mistake in 
identifying it with one angle and then trying 
to take a view of the Indian Ocean as a peace 
zone. We have to look at the problem from 
India's point of view . . . 

SHRI SUBRAMANIAN SWAMY : Just 
one interruption. I quoted from the United 
Nation's Permanent Representative's letiei to 
the Secretary-General, of \8th Itine, 1974. 
Nowhere does he say that we regard Inuian 
Ocean as a zone of peace. He only said that 
we will have to work towards a possible 
solution. 

SHRI Y. B. CHAVAN : Yes. As far as India 
is concerned, they support the of peace zone. 
You would like a try to commit in one word. 
But it is a very complex process. It is a 
process of colonisation for a couple of 
centuries. When colonization is dismantled, 
possibly it may come in a different form ; this 
may ried. That is the danger that we have to 
take care of. And when we, under these 
circumstances, are trying to evolve a new 
concept in the interest of all littoral countries 
of evolving it as a peace zone, I . ink we will 
have to be very careful in making an 
assessment and judgment about these 
countries. 

Sir, his other main point was about the 
bases of USSR. USSR has categorically 
denied that they have got any bases in the 
Indian Ocean. Some of the countries which  
are  mentioned—like   the     Republic 
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of Amman—have also categorically declined 
that there is any base of the USSR in that 
country. Naturally,, we will have to go by 
the statement of these Governments. If we 
want any co-operation from them, let us not 
start argument with them but try to achieve 
the objective . . . 

SHRI SUBRAMANIAN SWAMY : 
Factually, the position is really different. 
Have you got your own assessment ? . . . 

SHRI BHUPESH GUPTA : On 12th 
August, your Government—Mr. Surendra-
pal Singh or Mr. Swaran Singh—declared 
that there is no base in any of these countries 
. . . 

SHRI Y. B. CHAVAN : This is what I 
r;m saying . .. 

SHRI NIREN GHOSH : This is a lie... 
{Interruptions). 

SHRI Y. B. CHAVAN : The hon. Mem-
ber has asked me to be a little more in-
dulgent and say something about the nuclear 
peace zone, regional nuclear peace zone. 
That is being discussed in the U.N. I would 
say that India's Resolution is at the present 
moment under discussion. Sir. I would not 
like to make any statement which would 
unnecessarily create complications there. 

As far as building up India's Navy is 
concerned, certainly it is a matter of national 
security, and I am sure the Defence       
Ministry  is  taking       all  possible 
steps. . . 

SHRI SUBRAMANIAN SWAMY: Do 
you   reject  it  or  accept  it ? 

SHRI Y. B. CHAVAN : It is very difficult 
to give an opinion on that. 

SHRI N. G. GORAY (Maharashtra): Sir, I 
generally agree with the line that the Foreign 
Minister has taken in dealing with the 
situation created by the task force. I would 
like to point out one or two things. He was 
asked whether he discussed with Dr. 
Kissinger, when he met him, the Ame-rican 
designs in the Indian Ocean and whether he 
pointed out to him that so far as the base in 
Diego Garcia is concerned, India and all the 
other littoral nations are very much disturbed. 
He said that we stated our position and no 
further discussion could take place. I would 
like to risk him whether he had any 
knowledge that whenever the talks are held 
between Russia and America in order to arrive 
at a detente and to make it stronger, '.he 
Russians have discussed this point with the 
Americans that one of the possible areas of 
conflict between the two nations likely to be 
the Indian Ocean and since India was resenting 
this particular development, should they not sit 
together and eliminate that point of irritation ? 
Has he any knowledge whether such a discus-
iion has taken place between the represen-i 
utives of Russia and the representatives of 
America ? 

Another point that I would like to make is that 
the entire picture of the Indian Ocean is 
changing since our war with Pak-n in 1971. 
Firstly, it was established beyond doubt that 
India constitutes a major power in this sub-
continent. Secondly, one of our neighbours, 
Iran, has perhaps very high ambitions. I do not 
say that the Shah of Iran is overreaching him-
self. The Shah of Iran feels that his country 
should be powerful. Then, only two or three 
days back, Mr. Sadat said in 
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un  interview  given  to  an  Arab  magazine, 
Al Vstu Al Arabi, saying that    the Arab 
rations   used   their   oil   power   very  
wisely during the recent war and it had its 
effect. He hoped  that  it  would  be  possible 
for them  to  use  their  economic  power  
also. He expressed the hope that all  the Arab 
nations put together will prove to be the third   
power   in   the   world.    Therefore,   a 
confederation  of  the  Arab  States  is  also 
likely  to  come  up.   Therefore,  so far as 
the Indian Ocean is concerned, there are two   
rival   powers   or   two   super   powers, 
America on the one side and the U.S.S.R. on 
the other side.    India has also emerged as     
great   power  and   that  fact  has  now been 
conceded by Dr. Kissinger.   Thirdly, Iran 
has its own ambitions.  Then, the Arab States 
are thinking of becoming the third or the 
fourth power in the world.   Therefore, the 
Indian Ocean is not that    Indian Ocean 
about which we have been reading in our 
geography lessons.   The whole picture is 
changing. Then you have to take China into 
account.    The l.C.B.M. that China is trying   
to   launch,   has   its   trajectory   right across  
the   Indian  Continent  and  into  the Arabian 
sea.   Therefore, China would also like to 
influence the politics in the Indian Ocean.    
China has sub-marine power also. In this 
context, I would like to ask him in the light 
of what he said yesterday that time for  
resolutions has passed and  time for action 
has come, what sort of action Indian can 
really contemplate in these circumstances ?    
For  instance, Japan  is  importing   80  per  
cent   of  its   oil   from  the Gulf States.    
The Arabs are also thinking of becoming the 
third power or the fourth power.    If   Iran      
becomes   a   big   power, naturally   its   
sympathy   will   be   with   the U.S.A. 
China's sympathy will be with the 
Americans.   Russian sympathy will be with 
us for our sympathy may be with Russia-So, 
here, what 1 am saying is, if you interpret the 
big-power rivalry in the sense that there  is   
a   direct   confrontation   only  between  
America     and  Russia,     then,  it is wrong.    
But, if you look at the configuration that is 
taking place round this particular  problem  
of oil, then, perhaps, you will   understand   
that   there   is   a   rivalry. Therefore,  I  
would like to point out that 
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the only course left open for India is to plead 
that it should remain a zone of peace but 
simultaneously increase her strength. And so 
long as we have not got that sanction, the 
only sanction is that we must have our own 
Navy strong. This is my point of view. I 
would like to know how far he agrees with it. 

SHRI Y. B. CHAVAN: I would like to tell 
him that I have no official knowledge of any 
talks on this question between the USSR and 
the USA. This is about his first question. 
Secondly, he mentioned about some of the 
littoral countries or countries of the Indian 
Ocean and their future ambitions or their 
potential strengths and their plans, etc. I think 
this is a matter about which we should rather 
talk very carefully and speak rather very care-
fully. When we talk about the peace zone, we 
are not talking about the Navies of the 
countries in the Indian Ocean. We are talking 
about the great power operations and their 
bases in the Indian Ocean. We will have to 
see the point in that limited context. As far as 
we are concerned raturally, every country 
should have propel ambition to build its own 
strength and have a secure sovereign State. 
What is wrong about it ? This is exactly the 
position that we have taken. That is why, we 
are trying for building up our bilateral, good, 
friendly relations with all possible countries 
and every country in the world. This is 
exactly what we mean by peaceful co-
existence and non-alignment. With all these 
things, we certainly want to build our friendly 
relations with Iran, and our traditional 
relations with the Arab countries are also 
based on the same considerations. So, only 
because they become rich, what exactly is 
going to happen to us should not be the 
consideration. 

SHRI N. G. GORAY: They are not only 
wanting to be rich but they want to be  
powerful. 

SHRI Y. B. CHAVAN: Nobody wants to 
be lich and remain without power. These are 
some of the elementary presumptions that we 
should take for granted.    I 
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think, Ihis is not a matter for debate and 
discussion. As far as we are concerned, looking 
to the security aspect of India, we shall 
certainly take necessary and proper steps. On 
that question, there cannot be two  opinions. 
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SHRI SUBRAMANIAN SWAMY: Are you 
attending similar other conferences on the  Indian  
Ocean ?   (Interruption) 

SHRI Y. B. CHAVAN: Now, there is already one 
conference. What is the necessity of having another 
one. If anybody had any interest, they could have 
done so before also. There is no question about it. 
These are all hypothetical questions, f would like to 
make an appeal to the hon. Member of this August 
House. We should look at the problem from the 
national interest point of view. But some of us are 
trying to look at it from one angle and some from 
another angle. Let us not do that. When we say that 
the Indian Ocean should be a peace zone, it means 
that there should not be any military bases or naval 
forces or otherwise of any power, whether it be the 
U.S.A., the U.K., France or the U.S.3.R. I mean this 
is (he objective for which wc are working. There is 
no doubt about it. But, at the present moment. USSR 
claim that they have no bases here, but they certainly 
move in the ocean for their own purposes—they 
have admitted that; they have not tried to conceal 
that. They say they have to go from western part to 
eastern part and this is the way that they have to 
make use of. 

(Interruption) 

 
My question is clear. 

SHRI Y. B. CHAVAN: Please try to understand. 
All that I am saying is what they have stated, what is 
happening today. I do not say that is our objective. 
Please make distinction between the two. Well, he 
said there are two groups one support- 

SHRI Y. B. CHAVAN : Sir, first of all I 
want to make one point clear and that is that I 
attended the non official conference on the 
Indian Ocean yesterday neither at the behest 
of anybody nor at the command of anybody. 1 
think it is my duty as a Foreign Minister to 
attend a conference which is held here to 
support a cause in which we all are interested. 
So, I thought that it was my duty to attend this 
conference. 
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ing the Soviet Union and the other not 
supporting the Soviets. Sir, this Gov-
ernment has absolutely one policy. We are 
all supporting our Indian national interests. 

 

SHRI Y. B. CHAVAN: You may have 
your own comments. 1 do not want to 
comment on that. 

PROF. RASHEEDUDDIN KHAN 
(Nominated): Mr. Vice Chairman, Sir, At a 
time when the world is moving steadily 
towards a detente notwithstanding few set-
backs in the pursuit of general international 
peace it is particularly disquieting to us in 
the Indian Ocean area to learn of the mea-
sures taken by the U.S. authorities not only 
in going ahead with the building of the 
Diego Garcia military base but also in 
regularly entering into the Indian Ocean 
with their task-force at brief intervals to 
show the flag of their naval might. 

Sir, I would venture to suggest that the 
repeated entry on 8th November of the U.S. 
Naval task-force headed by the aircraft 
carrier 'Constelletion' should be seen as a 
reminder of the global strategy of the U.S. 
The issue should not be clouded either by 
partisan consideration or by isolating the 
event from the larger framework within 
which it can be meaningfully analysed, as 
the Foreign Minister himself has said. From 
all accounts, the United States has the 
largest naval deployment and base-facilities 
in the Indian Ocean, and therefore, it is the 
most dominant naval power in this region. 
Sir, it is not correct—I have got lots of tacts 
to show—to say that the Soviet fleet in the 
Indian Ocean is either of the magnitude  or 
of the  capability in 

iciins of weaponry as the American fleet is. 

(Interruption) 

SHRI SUBRAMANIAN SWAMY: He 
must produce it. Sir, you cannot allow ii-
icsponsible statements like that. I am willing 
to produce the United Nations report which 
shows that Soviet Union and America have 
equal number of ships. You ask him to 
produce the figures. 

THE VICE CHAIRMAN  (SHRI V. B. 
RAJU): You must concede equal right to the 
other Member also to say what he feels. 
(Intciruptioii). No, that is not good. 

SHRI SUBRAMANIAN: SWAMY: Lei 
lum mention the figures. 1 have got a report 
of the United Nations which shows that the 
United States and the USSR have equal 
number of ships. 

THE VICE CHAIRMAN (SHRI V. B. 
RAJ) :  Please don't interrupt. 

PROF. RASHEEDUDDIN KHAN:    My 
submission, Sir, is that because of a shift in 
defence weaponry, particularly after 1971—
a fact which I would like the Ministry to 
examine—the defence of the Indian Ocean 
becomes very important for the littoral 
countries because with the obsolescence of 
the land-based and air-borne ballistic 
missiles, structure, which has become 
vulnerable—after the development of the 
Anti-Ballistic Missile (ABM) system by tha 
Soviet Union, the United States has shifted 
their strategy to Submarine Launched Bal-
listic Missile (SLBM). If we concede that 
considerable oil resources, mineral resources 
and sub-soil resources, of the third world are 
located in this region, it becomes a matter of 
concern to us all in the Indian Ocean, 
including India that here comes a power 
which has never shown its flag in defence of 
the right of the struggling people but on the 
contrary when for instance, Bangladesh was 
struggling for independence, we have known 
what they did and when this oil problem is 
also getting a little 
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controlled by the oil-producing people, fe1 is 
important for us to examine its implications. 
I entirely agree that the Indian Ocean should 
not have no military base of any power and 
when I say any power, I mean literally any 
power. But we should not forget the other 
things, that i! is a point of international law 
that high seas and oceans are open waters. It 
is not possible for any State to say that Soviet 
fleet shall not pass, Egyptian fleet shall not 
pass, the American fleet shall not pass. We 
are not saying this. American fleet is 
welcome to pass but we are questioning the 
military bases which are different from 
docking facilities, which are different from 
shipdays, which are different from all other 
categories of facilities which our learned 
Professor has mentioned. U.S. alone has not 
only the military base but what is more 
Diego Garcia is being built now as one of the 
major naval base in this area for reasons 
which should be obvious to any critical 
mind. Therefore, I should like to suggest to 
the Foreign Minister, let us have this item on 
the agenda ot the next round of talks between 
India and the United States. I am happy that 
the nature and realistic talks—to borrow the 
phrase of the Foreign Minister himself—
have gone well. Let us have it as a very 
important part of the agenda as to what they 
propose to do with Indian Ocean, what they 
propose to do with the military base at Diego 
Garcia. Also I would respectfully add that 
this is not a problem in which we say that 
w*; disagree. This is not a problem on which 
we must merely disagree. This is a problem 
on which we must not only refuse to disagree 
but we should sit down and talk squarely 
because in a world when the forces of detente 
are developing, when the problem of regional 
peace is also taking a shape, we just cannot 
sit quite. As a matter of fact, I think Dr. 
Henery Kissinger's visit from October to 
November being followed on the 8th of 
November by the show of this fleet is a 
reminder that they still talk in two langu-pne 
is the language of resonabieness on  n area of 
comparative non-impoi' bad one in the 
language of force. And I let not the partisan 
approach, pa;- 
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tisan purposes of internal politics vitiate the 
patriotic urges of the people here. This is an 
important item. Let us have a straight talk 
with the U.S. 

SHRI Y. B. CHAVAN: I do not think he 
has asked me any question. He has expressed 
his views. 

 
THE VICE CHAIRMAN (SHRI V. B. 

RAJU): Whenever you want to speak, you say 
point of order.   No please. 

 
THE VICE-CHAIRMAN (SHRI V. B. 

RAJU) : This is not good, when your leader 
has spoken. 

THE  VICE-CHAIRMAN   (SHRI  V.   B. 
RAJU): There is no point of order. 
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THE VICE-CHAIRMAN   (SHRI V.  B. 
RAJU):  No, no. Please sit down. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): You are referring to policy and not to 
a point of order. Dr. Dutt. 

 
THE VICE-CHAIRMAN : (SHRI V. B. 

RAJU) : There is no point of order. You are 
not raising a point of order. 

(Interruption) 

THE VICE-CHAIRMAN (SHRI V. B. 
RAIU): You are taking the time of the House. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAIU): There is no point of order. Please sit 
down. 

SHRI RAJNARAIN: Most important point 
of order. 

 

THE VICE-CHAIRMAN (SHRI v. B. 
RAJU): It is not a point of order. Please sit 
down. 

  

 

 

 
(Interruption)
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DR. VIDYA PRAKASH DUTT (NOMI-
NATED) : I do not have to take political 
tution from him. I have a right to speak and I 
will speak on my own as a Memberof this 
House. 

 
THE VICE-CHAIRMAN  (SHRI V. B. 

RAJU) : Independents are not a party. 

 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : To make things very clear, the 
Independents do not belong to any party, 
firstly. 

SHRI RAJNARAIN : They are nominated. 

THE VICE-CHAIRMAN : They them-
selves do not form into a group, secondly. 
And thirdly, it is a pleasure to hear the 
nominated   Members.   Let  us  hear  them 

DR. VIDYA PRAKASH DUTT: Sir, I do 
not know what is the purpose of that hon. 
Member trying to prevent us from speaking. I 
am not interrupting him. I listened to him with 
great respect. Whenever they speak, I do not 
say anything. I think they should respect other 
Members' right also, and I do not think that 
only one section of the House has certain 
rights and that the other section has no rights 
and privileges at all. In fact, I am very sorry. 
This is the first time that I felt really sad in 
this House that there are some Members who 
are all the time trying either to cast reflection 
on other Members or to interrupt them or to 
denigrate them or to show disrespect to the 
House. I am very sorry. 

Mr. Vice-Chairman, I am sorry also that 
the discussion unfortunately degenerated into 
one section only trying to prove that Russia 
was the villain of the piece and the other 
section only trying to defend it. I do not think 
that was the uur-pose of the discussion at all. 

1 would like to submit two points for the 
consideration of the House and of the Minister 
of External Affairs. The Indian Ocean, firstly, 
has been historically an ocean of trade and 
commerce and of peace and friendship. It is 
for the first time that tension, warships, naval 
facilities, etc. are being introduced into the 
Indian Ocean on this scale. And now, 
disturbing developments are taking place. The 
United States is building its base and facilities 
at Diego Garcia. 

The second point that I would like to make 
for the consideration of this House is that the 
Indian Ocean is an Afro-Asian Ocean; it is not 
an ocean populated, or situated by the big 
powers; but it is an ocean on which are 
situated all the Afro-Asian States. Therefore, 
we have called it always an  Afro-Asian  
Ocean. 

Now,   the   situation     is    sought   to   be 
changed; a new base is coming up.    The war-
ships  of  various   powers   are   running up 
and down the Indian Ocean. And therefore I 
say that the tragedy and the foil) 

(Interruption^ 

(.Interruption) 
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and the recklessness of the Atlantic and !he 
Mediterranean Oceans will be now repeated 
in the Indian Ocean. Why we are objecting to 
all this is that after having built up a feverish 
pitch of tension in the Mediterranean, now 
they are trying to make arrangements here in 
order to prevent it from bursting into a world 
war. Why are you in the first instance 
creating this tension when afterwards you 
will have to come to agreement in order to 
prevent this tension from reaching the boiling 
paint ? 

Secondly—and I think that to my mind is 
more important than anything else—1 feel 
that this very passage of war-ships and these 
bases particularly, will become instruments 
to threaten and intimidate and brow-beat the 
Afro-Asian countries. We have seen this 
happening in other parts of the world, where, 
the big powers were attempting to throttle 
the movements which they did not like. 

South Africa will be used to put pressure 
on African countries like Zambia and 
Tanzania. Pressure_ will be exercised «t> the 
Persian Gulf countries like Iraq and Asian 
countries like Afghanistan ana India. It is, 
therefore, in this context that we are so 
concerned about the new enterprise of the 
Enterprise which is coming into the Indian 
Ocean. It is in this context that we are 
concerned about the building of the bases in 
Diego Garcia. Sir, in my first and only visit 
to Moscow in lime 1973 I had long 
discussion with the Soviet Deputy Foreign 
Minister, Mr. Pegov, who is a Member of the 
Central Committee of the Soviet Communist 
Party, a high level dignitary. I had told him 
that ths Soviet Union should make its 
position public and clear on this issue. He 
said to me—and it was conveyed to me later 
that 1 can quote him—that whatever he was 
saying was for record. He said to me that the 
Soviet Union sympathises with rndia and 
other countries in their struggle for making 
the Indian Ocean a zone of peace. Secondly, 
what he said was that this was a matter about 
which the Soviet 

Union was prepared to sit around the con-
ference table with all the other countries 
concerned in order to resolve the issue. The 
third thing he said was that we cannot tell 
them that other countries can come in but they 
should not be allowed to come in. Sir, we do 
not want any warships, whether Russian or 
American. So this position must be 
understood. I do not want to speak more. 
Already enough has hcen said. But I would 
like to know from the Minister whether he 
does not think that ihe only solution obviously 
is a world conference, a conference not 
necessarily of all countries of the world but a 
conference of all littoral states in order to 
resolve this and in order to arrive at 
agreements, ground rules, understanding, 
arrangements etc. by which the Indian Ocean 
could be converted into a zone of peace. Now 
so far the Russian position has been told that 
they are prepared for it. I have also been 
asking many American officials about their 
position. But we have not yet received any 
satisfactory answer. Therefore, I would like to 
know from the Foreign Minister whether he 
has discussed with the American officials and 
with Mr. Kissinger the question of holding 
such a conference of all the littoral states, of 
concerned countries like the United States, the 
Soviet Union, Britain and so forth for arriving 
at a suitable agreement for converting this 
zone into a zone of peace and, if so, what is 
the United States response ? If the United 
States response is negative, we would like to 
know why they are not prepared. After all, 
when one side say that they are prepared to 
come to a round table and the other side says 
that it is not prepared, •hen unless it can 
produce some weighty reasons for not coming 
together there seems something fishy. Then 
the suspicion arises whether the intention is to 
dominate or what else. Therefore, I would like 
to know whether they are prepared to come to 
such a conference, if not, why not ? And 
whether these arguments have any weight or 
not, I would like to know from (he Minister. 

SHRI SUBR/ ' I  SWAMY:  Will 
he assure the House thut he will not attend 
any more confidence on the Indian 0<ean ? 
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SHRI Y. B. CHAVAN: The point is that 
this is not a question of any bilateral 
discussion and this will be a wrong way of 
approaching the problem. I say it will 
possibly be counter-productive. Therefore, 
our approach will have to be at the UN. level 
where all the interested parses are present 
because even the Soviet Russia has said that 
in consultation with the interested parties they 
will try to search for a solution. So it is not a 
discussion with us alone that is important. 
That is why my emphasis *still is on the 
international forum being more activated. 

I would say one last word on this occasion. 
I would request hon'ble Members not to take 
any partisan approach as far as this question 
is concerned. 

DR. VIDYA PRAKASH DUTT:    I am 
on a point of order. My question was what is 
the response of the United States to enter into 
a discussion at the international forum; 
whether they are prepared for it. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAIU): He said it need not be taken at a 
bilateral level. 

SHRI Y. B. CHAVAN : It might be on a 
multilateral level. 

RESOLUTION RE APPOINTMENT OF 
APARLIAMENTARY COMMITTEE TO 
TROBE INTO THE PROBLEM OF COR 
UPTION  IN     VARIOUS     SPHERES— 

 
 


